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IN THE HIGH COURT OF DELHI AT NEW DELHI 

F.No.379/SA-3/Comp.IDHC J90 Yl(: 
Dated: 

3\\8~)q 
From 

The Registrar General 
Delhi High Court 
New Delhi 

To, 

(On the website of Delhi High Court) 

Sub: Quotation for HP OfficeJet 8720 AIO Colour Printer or its upgraded model 
for the use of Hon'ble Judge/Registry of the Court with five years onsite warranty 

Sir, 

This Court intends to purchase HP Officejet 8720 AlO Colour Printer or its upgraded 
model, with five years onsite warranty for Hon'ble Judges/Registry of this Court. 

You are requested to submit the quotation for the aforesaid printers clearly mentioning 
the warranty period, in a sealed envelope to the AOJ (IT/Sty), Ground Floor, LCB-III, Delhi 
High Court, on or before 1'1 -Oq-<O/7 . The validity of the rates should not be less than six 
months. 

The envelope should be addressed in the name of "The Registrar General, Delhi High 
Court, New Delhi," and the subject of this letter be superscribed on the envelope. 

The selected vendor will have to submit proper authorization letter/care pack from 
the OEM (Original Equipment Manufacturer) for the printer(s) supplied. The quotation 
received after due date shall be summarily rejected. 

Vi'1//7
(Rajeev Chauh h) . 

Deputy Registrar (IT/Sty'/Dig.) 
for Registrar General 

CC to:- Sf. System Analyst, Delhi high Court.- for uploading on the official website of the 
Delhi High Court 
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